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6. Alolmmitattanaments:

CHAnnA1.1912(SMIM) 234

2004 DOAtanamanls hawB twon alot- 

tad to viclims. 47 more cases of aloln̂  of 
flats sponaorad to DOA during Itw last 3 

months.

7. GrsallalSSpamk

A Scheme for grant of stipend to the 

waids of riot vidims ̂ Rs. 50/- p.m. for 
school going chidren and Rs. 10Q̂p.m.fô 
college going chldren from 1989-90 and 

onwaids for educational purposes has been 

finalised recently.

8. EnhanoemBia at rate of Pension:

Amount of Pension to widonvsAild age 
persons raised fiom Rs. 400 p.m. to Rs. 

1000/- p.m. w.e.f. 15.3.1990.

Computerized Atm Traffic Control 

System In Capital

1709.  SHRI  M.V.  CHANDRA 
SHEKHARA MWTTHY: 

SHRI V. SREENIVASA 

PRASAD;

WiH the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the proposal for introduction 
of computerized area traffic control system 

in the Capital for belter traffic management 

and smooth flow of traffic has tieen finalised; 
and

(b) if so, the detaite thereof induffing the 

places wfiere this system is Htely Iw intro­
duced?

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED): (a) 

The Techno Economic Study to assess the 

feraiiiiily of the System has been carried 

out.

(b) lniialy.HieSy<emiipiB|ioeedtohe 

intnidiioad in the NDMC anas. iMin% 

OonnaugM CIgub and isfaadarnwls.

17ia SHRI MULLAPPALLY RMIA- 

CHANORAN: WMwiiniataraf AGfVOUL- 
TURE be pleased to staie:

(a) whaOwr there is a pioposirf for 
selling up an Agriculkaal ColaBB and a 

pepper Research hBliluto bi MbMd Disltidt 

of Kerala:

(b) iso.ttiedelalstlieiear?

(c) wlwtlierGowiitninorttpiQpoaetoaet 
up such oolegesAnsltutes aiyhero elw 

also in Kerala; and

(d) isoothe

THE DEPUTY PRMEMMISTER AND 
MINISTER OF AGRICULTlJnE (SHRI DEVI 

LAL): (a). NôSe.

(b) Question does not arise.

(c) Mot Sir.

(d) Question does rfotariseL

1711.  SHRI MUtlAFPALLY RAIMr 
CHANDRAN: WHtheiiraslBraf COUMU- 
NICATIOt4S be pleased to state;

(a) tlie total quantum of woifc handed 

and revenue earned by the speed poat dur- 

■̂1989;

(b) whether Gowmment propose to 
expand the area cowerad by Speed Rast; 

and




